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New Delhi
M.A.NO - 61/2023
in
O.A No. 736/2018

Annexture-
“”Iis'r'ticuiir'i‘ ;

ey | | Affidavit -
ig‘ }Appllcatlon in English f{:—f
£ jAppllcatlon in Hindi ' 8 \“1
B
i 4 1 27-12- | Certified copy of the reglstrv of the applicant’s * 5.
B ’ 1993 mother Vita Mithlesh Kumari and Shri Kishan |
, Gupta. \
5 [ 9-1- i‘ Criminal history sheet of Abdul Aziz S/o Nawaz ; 1
/2025 | Khan obtained by the applicant from the - ¢ |
' Public Information Officer, Senior '!

! J Supprintendent of Police, Meerut

6 20-9- Certified copy of the appeal dismissed by
/2021 Mehar Singh by the Court Commissioner, 31-38
| Meerut.

[
[7 ]15 -1- [ Copy of the application given by the applicant

2025 to Selva Kumari J, Commissioner Meerut. 3% ‘N

8 [ 25-1- An application was given to the Dtstnct \
2000 Magistrate, Meerut to prevent encroachment | Bal K

/ on “Saipuram Public Park” ! \

TR s — e L

Date - 22-1-2025
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O.A No, ’734' 209

In the matter of :
Chandra Shekhar Gupta Applicant
Versus
State of Uttar Pradesh Respondent
Affidavit

I Chander Shekhar Gupta S/o Late Shrikishan Gupta R/o 103, Gali No. 3, Sai
y solemnly verify and declare as

Puram, Delhi Road, Meerut (U.P.) do hereb

under:-
That the content of the accompanying application are true and to the best of my

knowledge and belief.

That the annexure are true copy of its ori;

[/~

Verification:- n o P
Verified at Meerut on that the affidavit are true and correct
to the best of our knowledge and belief and nothing has been concealed there
from nor any part of its is false.

L2929

Dated:,ﬁ?—_‘ 4
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~ Principal Bench, New Delhi
M. A No. 61/2023
in
Original Application No. 736/2018.

Chandra Shekhar Gupta Applicant
Versus
State of Uttar Pradesh & others

Respondent(s)

Respected Judge Sir,

During the virtual hearing on 30-9-2024 in tribunal, Abhishek Pandey,
Vice-Chairman, Meerut Development Authority said that we have
completely failed on the report sent on 'Saipuram Public Park',

The report sent by the Vice President- Meerut Development Authority
to tribunal on 31-12-2024 is completely wrong and fake. Abhishek
Pandey - Vice President, Meerut Development Authority is completely
in cahoots with the people who have occupied the public park and

have sold it. Because the land of the public park is worth about thirty
crore rupees.

In serial no. 6, Annexure-5, Abdul Aziz, son of Nawaz Khan, who
developed Saipuram Colony, has given a lie by giving an affidavit that 30
years ago he had sold the property to Saipuram Noor Nagar.

The applicant had purchased 960 sq. yard land in Sai Puram in the name
of his parents Mithlesh Kumari and Shri Kishan Gupta from Kamlesh
Kumar, Sudhir Kumar etc. on 27-12-1993.

Kamlesh Kumar, Sudhir Kumar etc. had purchased this land from Shri
Abdul Aziz on 12-08-1983. All these details are written in the registry of
the land purchased by the applicant on 27-12-1993, g

For developing Sai Puram colony, four brothers including Abdul Aziz

had got map no. 61 dated 30-12-1982 to 29-12-1985
- Meerut Development Authority.‘_ _
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s 'ttab.h.ed‘a certified copy of the registr

son of Nawaz Khan resident of Lisadi Darwaza h

e several times for selling a plot to several people. On 9-1-2
i . - - ‘
licant has sought information about the criminal history of Ak

Aziz from the Public Information Officer Senior Superintendent of P

Meerut.
Serial No.7 Annexture-6- Abhishek Pandey-Vice Chairman- Meerut
Development Authority has also taken a false affidavit from Madhukar
Sahay. | had taken map of Saipuram Colony Saraya-61 dated 30-12-1982
to 29-12-1985 from Meerut Development Authority in 1994. This map is
in a very weak condition with me. If the tribunal wants, it can get this
map forensically examined in CFSL lab of Central Bureau of Investigation

(CBI). I will hand over this map to the tribunal.

Serial No. 9 Annexure-9- has attached a copy of the order of case
ghuvir Singh dated 28-1-2002 by

number 03/2001 Ajay Sehgal etc vs Ra
A.C.M (Second). Ajay Sehgal was the president of Saipuram Colony at

that time.

And Raghuvir Singh encroached upon the public park and in connivance
with Mehar Singh, the case was not investigated properly. Later Ajay

Sehgal encroached upon the public park of Jagannathpuri Colony. The
1096/2024 Chandra Shekhar Gupta

applicant filed a case in the tribunal -
vs U.P. Govt. & other.

A case was filed against the government on 30/50 and the construction
done by Ajay Sehgal etc. in Jagannathpuri Colony's Public Park was
demolished. On 25-1-2000, application was given to the District
Magistrate, Meerut regarding 'Saipuram Public Park' that land mafia
wants to occupy the Public Park. Raghuvir Singh and Maihar Singh have
also signed this application. Raghuvir Singh and Maihar Singh occupied

the public park in the suit.

Just as a criminal commits many crimes to hide one crime, simil
Abhishek Pandey - Vice President, Meerut Development Authorit
committing many crimes to save the people who have

'Saipuram Public Park'.



nexure-9- a copy of the w-rit”petitiori (

Em e-Hind, has been attached in the Hon'ble Su
lorth Delhi Municipal Corp. Bath.

On 4-1-2025, Meerut Development Authority demolished the 1€
construction of Rahul Chhabda inside the public park of Jagannath
Colony. The applicant has given information about the demolition in th
Dyer case number - 1096/2024 Chandrashekhar Gupta vs. Government

of Uttar Pradesh in the bi-monthly.

It is mentioned in Serial No. 11, Annexure-10- that Officer in charge of ‘
o the
|

enforcement, Meerut Development Authority wrote a letter t
Police Circle Officer, Brhampuri- Meerut to demolish the illegal
construction inside the public park. The demolition proceedings were

only done as a show.

In Serial No.12, Annexure-11 it is stated that Mehar Singh, An appeal
has been filed in the Judicial Commissioner on 10-12-2024 by Mrs. Kiran
Bhatia, Vivek Bansal- Puneet Bansal, Mrs. Beena Devi. Mehar Singh's
appeal has already been cancelled. Abdul Aziz had pledged 'Saipuram
Public Park' to Mehar Singh, Devendra Singh Raghuveer Singh and

|
|
|
|
Suman Rani W/o Raghuveer Singh. The Judicial Commissioner had
peal filed by these four persons against
|
|
|
|
|
|

already cancelled the ap
s of

demolition. To avoid the proceedings of the tribunal, the officer
Meerut Development Authority have got the persons occupying Public

Park to file an appeal in the Judicial Commissioner, Meerut on 10-12-

2024.

Serial No. 3, Annexure-2- Abhishek Pandey, Vice President- Meerut
Development Authority, all the reports sent by him to tribunal are false.
That is why he wants to fool tribunal by raising a drone in the air.

Sai Puram Industrial Area, Delhi Road, Meerut-U.P. has 'Sai Puram Public
Park'. The size of this public park is 84 x 279 feet. Map number- 61 dated

30-12-1982 has been approved by Saipuram Industrial Area, Meerut
Development Authority. The Khasra number of the public park is H-2085

E 2082. Deepak Meena. :
District Magistrate - Meerut and Abhishek Pandey, Vice Presids

Meerut Development Authority have given wrong information
saipuram Industrial Area. All this is a conspiracy to save the

have occupied the public park




ga\‘;isc*;a:fr.emzp Of Rin Meerut number 146 Dated 7.5 1985 71 o
i from ent- .Meerut Deve!opment Authority asked to get the map
: m 1979 to 1988 registered and showed it to Maree A 4] for
Investigation.

3. Vice President - Meerut Development Authority informed Mon'ble
Tribunal that there was flood in Meerut in the year 2006-2007 and in
Meerut in the year 2006-2001, as soon as Maihar Singh, Devendra Singh,
Raghuveer Singh and Suman Rani occupied the public park, by paying
money to the officers of Meerut Development Authority, all the
documents of Saipuram colony including the map were made fake.

4. On 30-9-2024, Abhishek Pandey, Meerut Development Authority,
informed the Tribunal that the map of Jagannath Puri Colony, behind
Bahadur Motor, Police Station Transport Nagar, Meerut is Serial No. 96,

5. On 8-9-2024, all the evidence along with the application was sent by
the applicant to the National Green Tribunal.

6. Deepak Meena District Magistrate, Meerut a meeting was called at his
camp office on 23-12-2023. Apart from the applicant, Ranjit Singh- OSD,
MDA JE-MDA, Bhuvan Yadav Ro-District Pollution Board were present in
the meeting. The District Magistrate called Abhishek Pandey - Vice
President, Meerut Development Authority and said that when the map
number is 60, the map number is 62. So where did map number-81
disappear? Search for map number-61. If map number-61 is not found
then File an FIR against the officer who sang the map. This entire
conversation lasted for 13 minutes and 22 seconds. This entire

conversation was recorded on mobile.

But when the report sent to Hinpunan by Deepak Meena, District
Magistrate-Meerut was changed and 2 Digit fit 4 Digit was made in it. if
my conversation had not been recorded on mobile, | would have been
trapped under a conspiracy. This audio recording was sent to the

tribunal.
7. (1st) Map of Saipuram Colony number-61 dated 30-12-1982 o

1985.
(11nd) Jagannathpuri Colony, Behind hha_dur_

‘Map is Extract-96. Map of Jag
number-
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Public park was p i issi 2

the case of the public park should be closed in the Tribunal, but
the appeal was dismissed in the Commissioner-Meerut Court,
information regarding this was not given to the Tribunal by the advocate.
S. District Magistrate - Meerut and Vice Chairman - Meerut
Development Authority is waiting for the report sent by the applicant to
the tribunal. Abhishek Pandey Vice Chairman —Meerut Deve}opment
Authority was ordered by the Tribunal on 30-9-2024 to submit a new

report within four weeks.
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A Abhishek Pandey

ed his POSitio dent- Meeryt Development Authority has

3. Vice Chai
dirman — Meer
. . u
affidavit jn the tribuna| t Development Authority has lied by giving

Prayer

1. Orderj :
Bt andlmmedlate. removal of encroachment from 'Saipuram Public
order action under Land Mafia Act against those who have

€ncroached upon the public park.
2: /'\bhishek Pandey- Vice President- Meerut Development Authority, for
gIving wrong information and hiding the correct information. A fine of Rs.

01 crores 20 lack was imposed on him.

3. Abhishek Pandey- Vice Chairman- Meerut Development Authority
should be dismissed from the job immediately.

Date - 21-1-2025
Applicant

Chandra Shekhar Gupta

f/'% 103, Street No. 3, Sai Puram,
Delhi Road, Meerut-250002

; / Police Station - Bhrampui
M-No-79067

8
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